NATIONAL COMPANY LAW TRIBUNAL
~ AHMEDABAD BENCH
- AHMEDABAD

IA 253’/2017 In C.P. No'. 147/441/NCLT/AHM/2017

Coram: - Present Hon’ble Mr. BIKKI RAVEENDRA BABU
- MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD BENCH
OF THE NATIONAL COMPANY LAW TRIBUNAL ON 05.09. 2017 B

Name of the Company: - Four Seasons Residency Ltd. & Ors.
' V/s. '
Viral Shah

Section of the Companies Act: Section441r w 185 of the Com anies Act 2013

S.NO. NAME (CAPITAL LETTERS) _ DESIGNATION _ REPRESENTATION __ SIGNATURE

MR NRVIO PRHWA g0y . | r\{,,);/
MS: NATAHA SUTAKVA S o
2. -

ORDER

Learned Senior Advocate Mr. Navin Pahwa with Learned Advocate Ms. Natasha
Sutaria 1/b Learned PCS Mr. Chirag Shah present for Apphoant None present for
Respondent 1n 1A 258/2017. _ . . _ -

This apphcatlon 1s filed by M/s. Four Seasons R651dency Ltd

In the apphcatlon Mr. Viral Shah is shown as Respondent who 1s 1n fact the -
Managing Director of the Company. _

f’afhe Compoundlng petition CP 14/2017 the pet1t1oners are M/s. Four Seasons _
Re31dency Ltd and Mr. Viral Shah .

It appears that Reglstry failed to note that partles are not properly arrayed n’ the '
application.

Hence, application is rejected with liberty to file fresh application, if so advised.

JB p»———?pn 3/
RAVEENDRA BABU

MEMBER JUDICIAL

Dated this the 5th day of September, 2017.




